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CENTRAL ADMINISTRATIVE TRIBUNAL: PRINCIPﬁt BENCH .

original_application No.198 of 2001

Mew Delhi, this the 24th day of January , 2001
HON"BLE MR.KULDIP SINGH,MEMBER(JUDL)

amt. Indy Bhalla wife of

1ate Shri Sanjsevw Kumar Bhalla

retired Postal aAssti..New Celhi G.RP.G.

R0 R.K.Puram Mew Delhi //4

C/o Shri Sant Lal Advacats, :

Ce21 (B New Multan MNagar

Dalhi-5& ~APPLLICANT

[ty advocats: Shri Sant Lall
Versus
1.The Union of India
Through aAddl . Secretary ,Ministry of Communication
(Mamber Personnel) Department of Posts
Dak Bhawan,New Oelhi-1
2.The Chief Postmaster

New Delhi G.P.0., New Delhi-1 ~RESPONDENTS

0O R D E R{ORALY

By Hon’ble Mr.Kuldip Singh.Member(Judl)

prlicant has filed this 0.4l assalling

certain orders, but for the time being, shs is sesking &
direction to respondents for dizposal of representation
made by haer on 14,7 .99.

In wview of the prayer mades by the applicant,
this O.&. stands disposed of with a dirsction to
respondents that they shall pass a detailed, spegaking and

reasonsd  order on the representation of applicant datsd

o

14.7.99 within a period of two months from the date of
receipt of a copy of this order. If any grievance still
aurvives, applicant will be at liberty to file a fresh

Q.A. in accordance with law, 1If so advised. \
A

i

Qoo

( k;LDIP $>NGH )

MEMBER( JUDL. )

Fdinesh/



